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Mr. Beimty Speaker. What is the
exact question?

Shri N. P. Sinha: There was a pro
posal to commercialise the Indian Gov
ernment Railway collieries by the Gov
ernment. I want to know whether 
that is still in contemplation or has 
been abandoned.

Shri K C. Reddy: Perhaps the h(». 
M e m b e r  is re fe r r in g  to  in v e s t in g  the 
o w n e rsh ip  of th e  R a ilw a y  collieries 
w ith  the P ro d u c t io n  M in is try  in s tea d  
o f  th e  R a ilw a y  M in is try . Is it  so ?

Mr. Deputy-Speaker: T ra n s fe rr in g
fr o m  th e  R a ilw a y  to  th e  C o m m e r ce  
M in is try  is n o t  c o m m e rc ia lis a tio n .

Shri KOppan: Is  it n o t  th e  p o l ic y  
o f  th e  G o v e rn m e n t  to  n a tlo n a h s e  th ese
coUieries?

Shri K. C. Reddy: I would like to 
invite the attention of the hon. Mem
ber to the Government of India Reso
lution on Industrial policy which was 
published in 1948.

Mr. Deputy-Speaker: Next question. 
General questions of policy ^hich take 
a lot of time are not asked in the 
Question hour.

M ixture of A rt  S ilk  an d  Pure S ilk

♦112©. Shri MadlaCi G<mda: Will the 
Minister of Commerce aaid Industry be
pleased to state:

(a) whether It has come Xq the no
tice of Government that cloth made 
of the mixture of art sUk and pure 
silk is sold in the market, as pure silk 
cloth; and

(b) if so, whether Government are 
cqntemp.lating to take any action to 
check tiils practice?

The Minister of Commerce (SItft 
Karmarkar): (a) Yes, Sir.

(b) The matter is under considera
tion.

Shri Madiah Gowda: May I know 
whether Government will take early 
action to prevent this sort of cheaUng 
by th(' merchants and weavers so that 
there may not be any deterioration In 
the sericulture industry?

Shri Karmarkar: I should like to
state that the matter is under our con
sideration.

Shri M. S. Gumpadaswamy: May I
know whether Government baa 
thought of any measures lor differen
tiating between the difterent qualities

ot silk and also whether they W5OI 
devise a n y  means of stamping these 
quaiities?

Shri Karmarkar: Yes, Sir. That Is 
precisely the matter under our consi
deration. I should like to add that the 
matter is rendered a little difflcuH by 
the State Governments taking dia
metrically different views, some say
ing it will be useless and some saying 
it may be tried. That is our dilemma.
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will tali^ time.
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Shri brm arkar: I understand that 
they a^e favourable for lefirlslation.
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Shri Karmarkar: The Government of 
the U. P,.is also of th e  opinion that 
legislative measures as contemplated 
w lU not b e  practical as a major por
tion of this silk is manufactured us a 
handloom industry.

Shri Damodara Menon: The hon.
* Minister said that each State Govern

ment is following a different policy and 
that is the dilemma of the Govern
ment. May I know, in view of this 
fact, whether the Central Government 
is trying to evolve a uniform policy in 

matter?

SiMi Kannaikar: That is precisely 
what we are trying. t 1»e mattfr ia 
aindfr oiur verr si^ious cop îdleratiox^

V. P. May I know
whether the Government can direct 
the manufacturers of silk to stamp the 
quality either real or mixed or art silk, 
and if so, under what provision or rula?

Shri Karmarkar: That is precisely 
the matter under consideration. Ifi 
after consideration, we feel necessary, 
then Parliament will have to give us 
the necessary powers. We have no 
doubt that Parliament will do so.

A . I. R . N ews C orrespondents

*1121. Shri Madiah Gowda: Will 
the Minister of Information and 
Broadcasting be pleased to state:

(a) how many news correspondents 
have been engaged by A.I.R. and 
which are their headquarters;

(b) whether there are Itinerant 
news-correspondents and If so» how 
many; and

(x;) whether there is any irews-oor 
respondent for the State of Mysore?

The Minister of Information and 
Broadcasting (Dr. Keskar): (a) A
statement giving the required informa
tion is laid on the Table of the House. 
[See Appendix VIII, annexure No. 1.]

(b) All the Correspondents are 
itinerant.

(c) No, Sir. The Correspondent locat
ed at Madras covers news items of im
portance in Mysore State.

Shri Madiah Gowda: May I know
whether these correspondents supply 
news to the regional areas also?

Dr. Keskar: Whatever news these
correspondents gather is sent to the 
central headquarters and if it is of local 
importance, it is also given to the local 
stations.

Shri Madiah Gowda: May I know 
whether Government have got any 
agency other than these correspondents 
to supply them with regional news?

Dr. Keskar: Th*?re ar« tho ne-w-; 
agencies and al«o :ocal Government 
sources.

Shri Nambiar: May I know whether 
it is a fact that a large number of ntaft 
in the A.I.R. are removed from service 
for the reason that they have not pass
ed certain exj^minationg thou^ they 
.were entertained during the war time?




